
CENTRAL ADMINISTRTIVE TRIBUNAL 
ALLAHAB1>.D BENCH 

ALI...AHAB1\D 

Dated: This the 02M day of APRIL 2008 

Orig1nal Application No. 388 of 2006 (UK) 

Hon' bl e Mr. Just1ce A.K. Yog , Member (J) 
Hon'ble Mr. N.D. Dayal, Member (A) 

OPEN COURT 

Gopal Krishna, A-Il - 39, S/o lale Sri u.c . Gulat1, 
R/o F·.ssembly lind Ordnance Factory, Raipur, Post 
Office - Ralpur, Dehradun. 

.Applicant 

By Adv : Sri A. K. Singh and Smt . Rekha Singh 

V E R S U S 

l. Union of India through Defence Secretary, 
Hin1stry of Defence, South Block, New Deihl . 

2 . General Manager, 
Dehradun . 

Ordnance Factory, Raipur, 

Respondents 

3. Sri B. D. Thapliyal, A-II 16 Add: B- Block, Race 
r.ourse, Sumanpuri Distt: Dehradun . 

4. Sri c . D. Shukla, A- II-08, C/o Jun1or Works 
Manager, Official Add: Assembly IInd , Ordnance 
Factory, Raipur, Post Office, Raipur, Dehradun. 

. . . Proforma - Respondents 

By Adv: Sri R. P. Singh 

0 R D E R 

8y Just1ce A.K. Yog, Member (J) 

teard Smt. R. Singh learned counsel for the 

applicant and Sri R. P . Singh learned counsel for the 

respon':ients . 

2. This OA is being filed alongwith application rcr 

condonation of delay . According to the applican~ the 

~I 



• 

2 

delay leserves to be condoned in view of the fact trat 

<:hey hc1ve raised tltelt grievance before the competent 

au chon ty by I iled representation . Cons ideung tt e 

na::ure of the case we do not deemed 1 L appropnate to 

rejec-: this OA on this ground particularly in v .. ew f 

our order proposed by us wh~le dispos1ng of this OA. 

3. The applicant 1 s directed to file copy of th~> OA 

wJ th all A.nnexures before the compet;ent autJ1ori ty 

within 04 weelts who shal decide lhe same ln 

accordance with law, rules and regulation etc. 

••xer 1s ng unfettered discretion including que tlon of 
o-

laf. res on the part of the applicant, 1f any, in 

making he1r claim, within a period of 03 months trom 

the date a cerl1fted copy of this order is serveg ~pon 
~J 

him. The decision taken Shiill be cornmun .. :at~ t.:> the 

applicar.t forlhw1th. 

4 . The OA is accordingly d1sposed of subJect to the 

a0ove di ection. No costs. 

¥<1)Tff 
/pc/ 

Member (A) MembE>r !J) 


